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Supreme Court [50]
A. Shankar v. State, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC 120

Activitas Management Advisor (P) Ltd. v. Mind Plus Healthcare (P) Ltd., (P.S. Narasimha and A.S.
Chandurkar, JJ.), 2025 SCC OnLine SC 3069

Arun Kumar Sharma v. State of Bihar, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
6065

Aswas S.S. v. Union of India, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine
SC 6058

Bharatbhai Vashrambhai Bhungal v. State of Gujarat, (Aniruddha Bose and Sanjay Kumar, JJ.), 2024
SCC OnLine SC 6043

Biji S. v. State of Kerala, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 6071

BSNL v. S. Kumar Construction Co., (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC
6069

Daiva Krupa v. B. Chandra Kala, (B.R. Gavai, Rajesh Bindal and Sandeep Mehta, JJ.), 2024 SCC
OnLine SC 6047

DGM Developers (P) Ltd. v. State of Maharashtra, (Vikram Nath and Satish Chandra Sharma, JJ.),
2024 SCC OnLine SC 6054

Dhanna Singh v. Harbans Singh, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine
SC 6059

Dinesh Yadav v. Sadar Amin Kanoziya, (B.R. Gavai, Rajesh Bindal and Sandeep Mehta, JJ.), 2024
SCC OnLine SC 6046

Habib Alladin v. Mohd. Ahmed, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
119

Hanmant Nagnath Surwase v. State of Maharashtra, (Hrishikesh Roy and Prashant Kumar Mishra,
J1.), 2024 SCC OnLine SC 6070

Hariom v. State of U.P., (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 6075
Jayasree v. Renjith, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 6063

Jitender Kumar v. Haryana Urban Development Authority, (P.S. Narasimha and Aravind Kumar, JJ.),
2024 SCC OnLine SC 6074

Kripa Shanker v. Director of Consolidation, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC
OnLine SC 6050

Kumeresan v. Paramukudi Municipality, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 6067

Kumud Lall v. Suresh Chandra Roy, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 117

Makarwa Foods (P) Ltd. v. Del Monte Foods (P) Ltd., (Sanjiv Khanna and Dipankar Datta, JJ.), 2024
SCC OnLine SC 6078

Mithilesh Mishra v. State of M.P., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
6068

Moda v. State of Rajasthan, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 6066

Munsur v. State of U.P., (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC OnLine SC
6060
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Muraleedharan M. v. Jude Thadevus, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 6072

Narayana v. State of Karnataka, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6053

Nur Islam v. State of Assam, (Ahsanuddin Amanullah and Vipul M. Pancholi, JJ.), 2025 SCC OnLine
SC 3070

Pachaiyappan v. State, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6042

Pralhad Rambhau Basatwar v. Rajat Durgdas Agrawal, (B.R. Gavai, Rajesh Bindal and Sandeep
Mehta, JJ.), 2024 SCC OnLine SC 6057

Rahamathulla v. State, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 6082

Rajesh Kumar v. Monika, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC
6056

Raju Mandal v. State of Karnataka, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC
6076

Rakesh Kumar v. State of Jharkhand, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine
SC 6064

Ranjeet Kumar v. State of Rajasthan, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 6083

Ranju Ram v. Tulsi Ram, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 6081

Reliance Petrol Pump v. State of Jharkhand, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024
SCC OnLine SC 6062

Riyaz ur Rehaman v. M. Ramesh Kumar, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 6045

Sahil Tomar v. Union of India, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine
SC 6040

Sant Kumar v. State of Haryana, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6073

Shailesh Kumar v. State of U.P., (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC
6079

Siddegowda v. Sannamogegowda, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC
6048

State of W.B. v. Abbas Mondal, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC
6055

Sumaiya Parveen v. Central Bank of India, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC
OnLine SC 118

Suppa Miyan v. Raju Miya, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6061

Swapna Attokaran v. Sumesh Chacko, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 6049

Union of India v. Gautam Chakraborty, (B.R. Gavai, Rajesh Bindal and Sandeep Mehta, JJ.), 2024
SCC OnLine SC 6044

Union of India v. Meethelaveetil Kaitheri Muralidharan, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024
SCC OnLine SC 6052

Union of India v. Nihal Singh, (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 6077

Vinod Tiwari v. State of Chhattisgarh, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 6041
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X11 v. Kabirudeen, (Sudhanshu Dhulia and Prasanna B. Varale, 1J.), 2024 SCC OnLine SC 6080

Yunuskha Mahemudkha Golandaj v. Municipal Council, (M.M. Sundresh and S.V.N. Bhatti, JJ.),
2024 SCC OnLine SC 6051

Allahabad High Court [2]

Madarsa Ahle Sunnat Imam Ahmad Raza v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC
OnLine All 71

Shreya Pandey v. State of U.P., (Vivek Saran, J.), 2026 SCC OnLine All 72

Andhra Pradesh High Court [115]

Abbireddy Durga Prasad v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine
AP 216

Adhithya Manohar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 213

Agilikonda Nallappa v. Javaji Venkata Prasad, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 4699

Alapakula Sai Tharun v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4755

Alapati Venkata Sudhakar v. State of A.P., (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.),
2025 SCC OnLine AP 4721

Amavasya Nageswara Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine
AP 215

Anaparthi Srinivasa Rao v. Labor Court, (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4744

Ankem Naga Satheerudhu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine
AP 217

AP State Waqf'v. Cherukupalli, (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2025 SCC
OnLine AP 4714

APSRTC v. B Lokanadha Reddy, (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 4760

Asadi Pichamma v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4780
Balaji Constrations v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4727
Bhubaneshwar Pani v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4750
Bodimani Rajani v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4783

Boggula Mounika v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4728

Boreddyramana Reddy v. Principal Secretary, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 4741

Borra Sudhakar Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4751
Branch Manager v. S Dilip Kumar, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 4705

C Rajasekhar v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4784

C Venkata Ramana v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 4793
C.H. Ramanamma v. A.P. SRTC, (BVLN Chakravarthi, J.), 2025 SCC OnLine AP 4729
Chittatturu Venkatasubbamma v. State of A.P., (B Krishna Mohan, J.), 2025 SCC OnLine AP 4737
Chundi Murali Krishna v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4768
Dasari Mariyababu v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 4785
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Dommeti Sri. Charan v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4758

Donthireddy Satyanarayana Reddy v. State of A.P., (K Sreenivasa Reddy, J.), 2025 SCC OnLine AP
4776

G. Adhi Narayana Reddy v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4733

G. Syamprasad v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 4788
Gannamani Srinivasa Rao v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4771
Gogulapati Venkateswarlu v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 4725
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Goriparthi Jhansi v. Goriparthi Sriram Murthy, (Ravi Nath Tilhari and Maheswara Rao Kuncheam,
J1.), 2026 SCC OnLine AP 206

Gowda Prameela Kumari v. Allu Srinivasa Rao, (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine
AP 207
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